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PREFACE

This Publication contains a brief resuge of work done in the
Twelfth Lok Sabha during the Fourth Session, i.e. from the &2nd
February to the 22nd April, 1999.

New Devw; S. GOPALAN,
June, 1999 ...,  Secretary-General.

Asadha, 1921 (Saka)
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1. DURATION OF SESSION

Date of Commencement @ 22 February, 1999
Date of Adjournment sine die *22 April, 1999 tt+
‘Date of Dissolution 26 April, 1999

Total Number of days .

of Session 60 days

Number of actual sittings 24 days

Number of Hours of sittipgs 137 hours 25 minutes

@ The first sitting commenced with playing of National Anthem.

tt

As per schedule, in order to enable Standing Committees to consider Demands
for Grants, the House was adjourned on 18.3.1999 to meet again on 12.4.1999.
(On request by some Members and agreed to by the Hon'ble Speaker, the sittings
of Lok Sabha fixed for 12 and 13 April, 1999 were cancelied and House met on
15 April, 1999 since 14 April, 1999 was a parliamentary holiday).

Originally the session was scheduled to conclude on 14 May, 1999 but following
the resignation of the Prime Minister, the Lok Sabha was adjourmned sine-die on

22.4.1999 alter ’passing the Budget (Railways 1999-2000) and the Budget
(General 1999-2000) Demands for Grants. '
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10.
11.

12.

13

.

14.
15.
16.

17,

18.
19.

SUMMARY

Bills pending at the end of the last Session

Bills introduced

Bills Opposed at introduction stage

Bills passed by Rajya Sabha and hid on the Table

Bills passed by Rajya’ Sabha and returned by Lck
Sabha with amendments

Bills returned by Rajya Sabha with amendments and
laid on the Table of Lok Sabha

Bills passed

Bills negatived

Bills withdrawn

Bills part-discussed

Motions for adjournment of debate on the Bills
adopted

Bilils referred to Seieet Committae

Bilis referred to Joint Commitiee

Bills reported by Select Committee

Bills reported by Joint Committee

Bills originated in and referred to Joint Committee by

Rajya Sabha in respect of which motion far
concurrence were adopted by Lok Sabha

‘Bills referred tc Standing Committee by Chairman/

Speaker

Bills reported by Standing Committees

Bills pending at the end of Fourth session of Twelfth
Lok Sabha : '

22
17
Nil
- Nit

' One

N#

17
Nil

Nil
Nil

Nit
Nil
Nil
Nil
Nit

House adjourned sine die on 22.4.1989. All the pending Bills lapsed on dissolution
of 12th Lok Sabha on 26.4.1999.



(ii) Biils Referred te the Standing Committees and Presentation/
Laying of Repprts thereof

1998.

(6.2.89)

St Title of the Bill Date of Referred by Name of the Date of Remarks

Nc. introduction Spesker/ Commitiee/ presenia-

) in Lok Chairman Date of tion/laying
Sabha/ reference of Reports
Rajya
Sabha

1 2 3 4 5 o8 7

1. The Securities Con- 4.7.58 Speaker Firancs 18.3.99 y
tracts {Reguiation} (L.S8.) (9.7.98)

Amandment Bill,
1988.

2. - The Constitylion 14.7.98 Speaker Finance 24.2.99 .
(Eighty fifth Amend- ({L.S.: {15.7.98)
ment) Biil, 1598. :

3. The \Lokpai 8ill, 3.8.85 Chairman Home AMairs 25.2.39 2
1998, (LS.} (8.12.98)

4.  The Ceniral Vigi- 7.12.98 Chairman Home Affairs 25.2.99 "
lance Commission (L.3.) (11.72.28)

Bi4, 1998.

5. The Notaries 4.8.87 Chairman Home Affairs 25239 #en.
{Amzngment) Bill, (R.S) (5.8.97 in .
1998.

6. The Majpr Port 21238 Chairman  Transport 4398 Persis
Trusis {Amend- (R.S.} and Tourism in RS
ment) Bil, 1998, (4.12.88}

7. The Prevention i 4.898 Speaker Finance 4398 *
Muanay-laundering {L.8) (5.8.98
Bii, 1546.

8. The Immigration 23.12,92 Chairman Home Affairs 11,3.99 *
(Camriers’  Liability) (R.5.) (30.12.98)

Bili, 1998.

9. The fnsurance 15.12.98  Spoaker Finance 16.3.99 ¢
Regulatory Autho- (L.S.j {4.1.99)
ity Bili, 1998.

18. The Eleciion Laws 22.12.98 Chairman Home Affairs — *
(Amendment} Bill, (L.S.)

*Lapsed on dissolution of 12th Lok Sabha on 26.4.1999.

7




1 2 3 4 5 6 7
11.  The Army and Air 25.2.99 Speaker Defence — Pending
Force (Disposal of (R.S) {8.3.9%) in R.S.
Private  Property)
Amendment Bill,
1999, '
12. The Recovery of 5.3.99 Speakar Fiance -—
Dabts Due to (LS) {8.3.3%
Banks anmd Finan-
cial Institutions |
(Amendment) @A I(,
1999,
13. The Nationa! Trust 8389 Speaker labour and 17.3.98 *
for Weifare of Per- (L.S.) Welfare
sons  with  Autism, £12.3.99)
Cerebrai Palsy,
Menta! Retardation
and Muitipie Disa-
bility Bill, 1999.
14, ine Coal India 14.2.95 Speaker Energy — Pending
(Reguiation of (LS) {16.4.99) in R.S.

Transfer and Mali-
dation) Bili, 1995,

“Lapsed oanissolution of 12th Lok Sabha on 25.4 159¢
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SUMMARY

Bills pending at the and of the iast 8essi0N.......ccceeee e rerrarens 109
Bills introduced......... et e e e e e e e 10
Bills withdrawn .........c.cecvee i Y —— O — NiL
Bills naqQatived.....cccocooeviiii v e e ceeee ML
Aills removed from the Register of f’emmg BiHlS ovccumiv svsmoiivens i
Bills debate adioumed ... oo e N NiL
Biils pant-discussed ...umen s semmm wmmmsesen s e 1*
Bilis pendihg at the end of the Se8SI0N..cv i 118

*Part discussed from 3rd session of 12th Lok Sabha.
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§. DIVISIONS

Date Subisct matier 2ref Cueston on Result Ramarks
which Division {Finai)
was sought
26.2.139¢  Statstory Resoluticin on On the Motion fer Adupied By
the Prociamation issusd adoption Ayes: 279 Operating
by the Presidenti on Noes: 250 Av®
12 February, 1999 under Abstr: 603 machine
Articie 356 of the ’
Constitition in reietion t¢
the Siate of Bihar moved
by Shri LK Advani.
10.3.1999 The Patents {Amend- On the motion for  Negatived -do-
mentj, €, 1998 moved adoption of “Ayes: 57
by Sarvashri Basudeb Amaencmeni Nos. Noes. 253
Acharia and Rup Chand 10 & 35 1o Clause
. Pai. 8 of the Bili.
17.41938  Motion of Confidencs v Tn the motion for N&uﬂv«z -do
the Touncé of Minigtars adoption Ayes: 266
moved by Shi  Atal Noes: 276
Bihari Vaipayee. Apgent 042
Not
viied: 001
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7. MOTIONS

{i) Motions Under Rules 191 end 342

[

Si. Brie! Subject
No.

Motion
under
Rule

1. That this
House expre-
sses its confi-
dence in the
Council of
Ministers.

Name of Date(s) Time
Member of taken
who Discus-

moved sion

Shri Atal 15499 H M
Bihari 16499 24 58
Vajpayee 17.4.99

21

Minis- Remarks
try/

Depart-

ment

Con-

cerned

Prime Negatived
Minister's
Office



MOTIONS UNDER RULE 181 AND 342

: " SUMMARY
1. No. of Notices received : 244
2. No. of Motions admitted : 85
3. No. of Motions disoussad : 1

4. No. of Motions remained part- Nit
discussed :
5. Total time taken ' ;24 tws, and 58 mits,

[\
[



St.

No.

Subject

Memker
who moved

Date on
which
motion
discussed

{ii) Motions Under Rule 388 for Suspension of Rules

Tive Remarss

aken

M

w

Suspension of Clause (i)
of Rule 80 of the Rules
of Procedure and
Conduct of Business in
Lok Sabha in so far as it
requires that an
amendment shall be
within the scope c¢f the
Bill and relevant ic the
subject. matter of the
clause to which #
relates, in s applics . .un
to Government
ammendment N 13 10
the  Cenlrai  Vigdance
Commission RBill, 1998.

Suscensicn of Rule 32
ci he Fules ot
Procesiure anc: Condurt
of Business in Lok
[z2dhe v so far as @
provizies  for the  first
hour of sitting  being
made svaiiabie for the
asking and answering of
Juestion: in oder 10
“ake 4p the Motion of
Cortidence.

Shri MR,
Kadambur
Janarthanan

S P

Kumaranman-

galam

153.1699

1541093

G 1

01 Adopted

(510}



£ CBITUARY REFERENCES

Name ot RMember Dale of
’ death obitvary
referance

H M

Date of Time taken

2 3 4

o

>~

13.

King “Jussein of Jordan  07.02.199% ’:‘
Prol. G.G. Swel £5.01.18%4
(former Deputy Speaker

and Member, Third,

Fourth, Fifth, Eghth and

Eleventh- Lok Sabhas)

Shri Shivendra Bahador  31.12.1998
Singh {(Mcinber, Seventh,

Eighth and

Tenth Lok Sabhas)

Shri KT Aghuthar 08.01.1999
(Member, Biv LOK

Sabha} st i
Shi /.5 Tiwan 12 07,1998
{Memea2e, Filth snd )
Severth Lok Sathss)

Shri Mohan La! Pipit 13.0° 1998
Murnior, Sixth

Lok Sabtisj

Shri G. Narzyan Reddy  16.12.1998
{Mer~ber, Third

iok Bal*aj

i AM. Chellschami 92131997%

22.02.1999

e v e P

e

25.02.1999

iMember, Fitth Lok 04.03.1998
Gabha!

Shri Ram Naresh Singh  26.12.1998 _}

(Nrember, Ninth ana “snth

Lok Sabhas)

iirdian Air Force AN-32 07.03 1999 08.03.1999
Transport Aiscraft crashad
in South-West Delhi

Shre George Joseph
Mundackal

{Member, Seventh .d
Eighth Lok Sabhas)

02.03.1999 09.03.1999

0

n9

24



2

Ot
&

’\/”

13.

14,

15.

- Shri Damodar Pandey
-(Member, Fifth and

Eighth
Lok Sabhas)

Major fire at the Jhuggi
clusters near Vijay Ghat
in Yamuna Pushta m
North: Delhi

Major eanhquake in
Garhwal region and .
several parts of

North India

Shri  AKA. Abdui
‘Samad

(Member, Seventh and
Ninth Lok Sabhas}

26.01. wgs‘

r
\

15.03.1999
1403 1999j

29.09.1999 - !5.04.1999

11.04.1999 21.04.1999

2o




9. PANEL OF CHAIRMEN

zZ o0

Name of Member

Date of
Nomination

NN RAON A

Shri

K. Pradhani

Dr. Laxminarayan Pande -

Prof.

Shri
Shri
Shri
Shri
Shri
Shri

Rita Verma

K. Yerrannaidu

V. Sathiamoorthy
Basudeb Acharia
Beni Prasad Verma

Raghuvansh Prasad Singh

P.C. Chacko

)

23.2.1992

26



10. PAPERS LAID CN THE TABLE

(a) By Government L.
(b} By Private Member ...

27
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12. QUESTIONS

{i) Starred Questions
{a} Number of Questions put down in Guestic Lists Tur
oral answers
{b) Number of Questons orally answered
(ii Short Netive Questions

1¢) Numbe;r ¢i Questions put down in Short Nctice
Question List

(o) Number of Shori Notice Questions orally z* »weied
(i) Unstarred Questions
{2) Number of Questions put down in Question Lists for
yentten answers
{b) Number of Questions for which written answers

were laig on the Table inciuding those put cown for
oral ariswers, but not reached for oral answers

29

25T

49

Nii.
NIL

5902
4 233
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(ii) Private Member’s. Resolutions

Briet subjéct Name of Date(s) .of Time taken  Ministry/ Remarks
member moving and Department
‘who moved  discussion
. ) H-M
Rehabilita-  Dr.  Asim 17.7.1998  "2-28. industry Discussion
tion of sick Bala {Second (excluding 1 not
Public Sector Session) hour  taken concluded.
Under- 5.3.1999 during Lapsed on
takings Second dissotution
Session) of the Lok
Sabha

35
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 DISCUSSION ON MATTERS OF URGENT PUBLIC IMPORTANCE
" FOR SHORT DURATION DISCUSSION UNDER RULE 193

SUMMARY

No. of notices received - : : 117
No. of discussions admitted - -3

No. of discussions held o
No. of discussions remained part-discussed : 1

Total time taken _ : 2 Hours 30 Minutes

9o WON

37



16. SITTINGS OF LOK SABHA

St Subject Date Remarks

No.

1. Cancellation of — On recommendation of -~ Business
sittings of Lok Sabha Advisory Committes, the House agreed
on 1 and 3 March, to cancel its sittings fixed for Monday, 1
1999 and Wednesday 3 March, 1998.

2. Fixation of sitting of 11.3.89 The Deputy Speaker announced in the
Lok Sabha on House that the Lok Sabha would meet on
Saturday, 13 March, Saturday, 13 March, 1999 in order o
1999 enable more members to participate in

the di ion on the Railway Budget for
1999-2000. Accordingly, House sat on
' 13 Mar. 1999,
3. Cancellation of Shri Mulayam Singh Yadav, Leader of

sittings of Lok Sabha
on Monday, 12 &
Tuesday, 13 April.
1999 and fixation. of
sittings of Lok Sabha
on Saturday, 17
Aprit, 1999.

Samajwadi Party in Lok Sabha, sent a
lefdr on 1.4.1998 o the Hon'ble Speaker
requesting that the second phase of the
Budget Session which was to commence
from 12 April, 1999 may commence from
15 April, 1999 as most of the members
would be in their constituencies in
canaection with Vaisakhi and birth
anniversary of Dr. B.R. Ambedkar and
also Indian Parfiamentary: Delegation
wouki be  attending the  Inter
Parliamentary Union Conference from 12
to 14 Aprii, 1992 at Brusseils. Shfi Yadav
requested that the sittings fixed for 12
and 13 April (14 being Parliamentasy
holiday), 1999 may be cancelled and to
dispose of urgent parliamentary business,
Lok Sabha may sit on Saturday, the 17th
April, 1999.

The Hon'ble Minister of Parliamentary
Atfairs who was addressed in the matter,
after consulting the leader of CPi(M)
agreed to the proposal. Leader of
Opposition also had no objection to the
proposal. Accordingly, second phase of
Budget session started from Thursday,
15 April, 1999. House also sat on
Saturday, 17 ‘April, 1999 for transaction
of essential government business.

38
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17. SPEAKER/DEPUTY SPEAKER/CHAIRMEN
ANNOUNCEMENTS/OBSERVATIONS/REFERENCES

Si.No.

Subject

Announcement regarding decisions taken
at- the Meeting of Business Advisory
Committee held on 11.3.99 in respect of
transfer of Private Members’ Business
fixed for 12.3.99 to 17.3.99 and fixation
of sitting of House on Saiurday,
13.3.1999. @
Observation regarding strict adhergnca to
time schedule in respect of Private
Members Bills and Resolutions to
accommodate more Private Members’
Business.

By Whom Date
The Deputy 11.3.1999
Speaker
The Deputy 18.3.1999
Speaker

39



18. STATEMENTS

(i) Statements made/laid by Ministers under rule 372

S. Brief Subject Name of Minister Date Time taken

No. H. M.

1. Government Business for Shri P.R. 26.2.99 0 02
Thursday, the 4th and Friday Kumaramangalam
the 5th March, 1939

2. Prime  Minister's  visit  to Shri Jaswant 26.2.99 0 13
Pakistan ot Singh

3. Governmont A %or the ‘Shi PR, 05.3.99 0 02
week commencing the 8th Kumaramangalam
March, 1999 .

4. Revocation of President's Rule Shri L.K. Advani 08.3.99 0 01
in the S:iate of Bihar ’

5. Crash of an irl.an A Force Shri George 08.3.99 0 03
aircraft  n=ar ara  Gandhi Fernandes
International Airgx::i, New Dethi
on 7 March, 1963

6. Telecommunicaticn Tariff Order Shri Jag Mohan 10.3.99 0 01
99 dated 9 March, 1999.

7. Government Business for the Shri Mukhtar 13.3.89 0 02
week commencing the 15th Abbas Naqvi
March, 1999

8. Leakage/Fire at the Piatform in Shri K. 15.3.99 o 11

Gas Field B-121
offshore.

in Mumbai

Ramzmurthy

40



(ii) Matters Under Rule 377

Position regarding receipt of replies from Ministries concerned
‘ during Twelfth Lok Sabha as on 25.6.1999.

Period Total Number No. of replies Percentage of
of Matters sent to mem- replies sent 1o
raised bers by Minis- members by

ters and the Ministers

copies en-

dorsed to Lok

Sabha  Sec-

retariat
First Session (23.3.98 to 31.3.98) 70 57 81.42
Second Session (27.598 to 355 257 72.39
6.8.98)
Third Session (30.11.98 to 132 80 60.60
23.12.98)
Fourth Session (22299 to 110 38 34.55
22.4.99)

- 41



(iii) Statement showing the time spent on disorderly scenes/
interruptions In the House during fourth session of Twelfth Lok

Sabha
Date Time Spent on Time lost due to Remarks
interruptions  adjournment  of
the House
following
interruplions
j_/ Zl) } H. M
23.2.9¢9 i1 4.51 Interruptions started at 11 hrs. and
continued upto 11.07 hrs. at 12.02 hrs.
members came in to the well of the House
and amidst interruptions papers were laid
on the Table at 12.05 hrs. Lok Sabha
adjourned to meei at 1400 hrs. At 1400
hrs. Lok Sabha re-assembled but
interruptions continued and Lok Sabha
adiourned for the day at 14.04 hrs.
25.2.99 34 - interruptions started at 11.26 nrs. and
continued upto 1200 hrs.
‘4.3.99 11 5-31 At 11.53 hrs. some members came into the

well of the House and Lok Sabha
adjourned at 11.55 his. to meet at 13.30
bre. At 13.30 hrs. interruptions again
started and continued upto 13.39 hrs.
Amidst intorzeptions,  Deputy  Speaker
made otiarvalion regarding seiwling of
messays to the other House about
adorition of Statutory Resolution in respect
of Bihar and the Minister of Finance
presented Goa Bucget. As interruptions
continued, at 1350 hrs. Lok Sabha
adjourned to meet again at 15.30 hrs. At
15.32 hrs. several members came into the

- well of the House. Some Private Members’
Bilis weie introduced. Amidst interruptions
Lok Sabha adjourned at 15.44 hrs. for the
day.

* There was. no Lunch Hour.
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Date Time Spent on Time lost due to
interruptions adjournment of

the House fol-

lowing interrup~

Remarks

tions

H. M
*16.3.99 38 1-17
17.3.99 12 5-36
*18.3.99 0t 3-04
16.4.99 15 1-25
21.4.99 17 5-32

Iinterruptions started at 12.05 hrs. and con-
tinued upto 12.42 hrs. Due to interruptions
Lok Sabha adjourned at 12.43 hrs. to meet
at 14.00 hrs.

Interruptions started at 11 hrs. -and con-
tinued upto 11.11 hrs. Lok Sabha ad-
journed at 11.12 hrs. to meet at 12.00 hrs.
Amidst interruptions papers were laid. Lok
Sabha adjourned at 12.06 hrs. to meet at
14.00 hrs. Interruptions continued and
amidst interruptions, issue o} SC/ST oroer
was raised and report of Standing Commit-
tee on Labour & Welfare was laid on the
Table. Lok Sabha adjourned at 14.06 hrs. -
for the day.

Interruptions started at 14.48 hrs. Lok
Sabha adjourned at 14.49 hrs. upto 15.30
hrs. Lok Sabha met at 15.33 hrs. Amidst
interruptions motion regarding Second and
Third Reports of the Committee on Private
Members® Bills and Resolutions was
adopted. Lok Sabha adjouned at 15.37
hrs. for the day.

Interruptions started at 11.20 hrs and con-
tinued upto 11.35 hrs. Lok Sabha ad-
journed at 11.35 hrs to meet at 13.30 hrs.
Lok Sabha adjourned at 13.31 hrs. and
reassembled at 14,00 hrs.

At 11.05 hrs. interruptions started. Lok
Sabha adjourned at 11.12 hrs. to meet at
11.45 trs. Lok Sabha re-assembled at
11.47 hrs. but interruptions continued. Lok
Sabha adjourned at 11.51 hrs. to meet at
12.30 hrs. Lok Sabha met at 12.30 hrs.
and interruptions again started Lok Sabha
adjourned at 12.36 hrs. to meet again at
15.00 hrs. When Lok Sabha again met at
15.00 hrs., some reports were presented
and due to interruptions Lok Sabha ad-
journed at 15.04 ts. for the day.

Note: Time calculated on the basis of normal time of the sitting of the House /.e. from 11 AM to 1 PM and 2 PM o 6 PM.

* There was no Lunch Hour.
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(iv) Statement lhdicating matters raised after Question Hour 2~
before taking up of listed business and time taken duri: 3
fourth session of Twelfth Lok Sabha

Date Number of maiters Number of Time Taken

raised Members who H M.
spoke
22.2.99 Nil Nil Nil
23.2.99 Nil Nit Nil
24.2.99 26 26 1.03
25.2.99 Nit Nil Nil
26.2.99 2 12 0.25
27.2.99 Nil Nii - Nit
4.3.99 Nil Nil Nil
5.3.99 6 6 0.24
8.3.99 14 14 1.40
9.3.99 34 34 1.43
10.3.99 8 8 0.28
11.3.99 49 49 1.47
12.3.99 33 34 1.34
13.3.99 Nil Nil Nil
15.3.99 1 11 0.40
16.3.99 1 2 0.08
17.3.99 Nil Nil Nit
18.3.99 1 25 2.40
15.4.99 Nil Nil Nil
to
22.4.99

173 219 12.32




19. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS
OF BUSINESS TRANSACTED DURING THE FOURTH SESSION
OF TWELFTH LOK SABHA

Business Time taken Percentage of the
H M total time taken

BILLS—

{a) Government Bills ‘17 13 12.5

(b) Private Member's Bills 0 11 0.1
BUDGETS—

(a) Railway Budget 12 03 8.8

(b) General Budget 13 14 9.6

(¢) Budget in respect of States 1 11 0.9

under President’'s Rule

‘CALLING ATTENTION NOTICES 4] 59 0.8
DISCUSSIONS—

(a) Short Duration Discussion (Rule 193) 2 30 1.8
MATTERS OF URGENT PUBLIC 12 32 9.1

IMPORTANCE RAISED AFTER THE
QUESTION HOUR

‘MATTERS UNDER RULE 377 2 26 1.7
MOTIONS—

(a) Motion under rules 191 and 342 24 58 18.2

{b) Motion under rule 388 0 02 e
PRESIDENT ADDRESS 12 13 8.9
QUESTIONS 13 19 9.7
RESOLUTIONS—

(a) Government Resolutions @

(b) Statutory Resolutions 17 16 12.6

(c) Private Resolutions 2 28 1.8
STATEMENTS (RULE 372) 0 35 0.4
OTHER MATTERS such as papers laid on the 4 15 3.1

Table, Obituary References, Questions of
Privileges, Points of Order, Personal
Explanations etc.

TOTAL: —
137 25 100.0

* Joint Discussion took place on Statutory Resolution [vide Statement No. 14 (ii) Si.
No. 3 to 6] and Motion for consideration of concerned Government Bills [vide
Statement No. 2 (i) SI. Nos. 8,9, 11 and 17] time taken on jointdiscussion has been
shown under Government Bills.

@ Combined discussion took place on a Government Resolution [vide Statement No.
14 aiongwith (i) Government Resolution seeking approval of recommendations
contained in the Second Report of the Railway Convention Committee, 1998; (ii)
Demands for Grants on Aécount in respect of Budget (Railways), 1999-2000; (iii)
Supplementary Demands for Grants (Railways) 1998-99 and (iv) Demands for
Excess Grants (Railways) for 1996-97. Time taken on joint discussion has been
shown under. Railway Budget.
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